BEFORE THE NATIONAL GREEN
TRIBUNALPRINCIPALBENCH NEWDELHI
0.A.NO.961/2024

INTHEMATTEROQOF:

NITINDEV .APPLICANT
VERSUS

STATEOF UTTARAKHAND&ORS.
..RESPONDENTS

INDEX

Status Report by the District Magistrate, Tehri Garhwal,
Uttarakhand, in compliance of the order dated 17.09.2024 of
this Hon’ble Tribunal.

Table of Annexure

Annexure PARTICULARS PageNo.
1. Compliance report by the District 2-6

Magistrate Tehri Garhwal

—_— ]
Z Joint Committee’s report along 7-17

with annexures

DATED: 21.10.2024 ‘ FILED BY:

[KAUSHALGAUTAM]

Additional Advocate General for the State of Uttarakhand/
Respondent
Office:A-25, Second floor,
DefenceColony,NewDelhi-110024

Mobile No. 9811101934

Email-officeoflkaushaleauta me@gmail.com



hp
kaushal

hp
kaushal


BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH NEW DELHI

0.A. NO. 961/2024

IN THE MATTER OF:

NITIN DEV ...APPLICANT
VERSUS

STATE OF UTTARAKHAND & ORS.
..RESPONDENTS

COMPLIANCE REPORT ON BEHALF OF DM, TEHRI
GARHWAL, BASED ON THE JOINT COMMITTEE’S
FINDINGS IN FURTHERANCE OF ORDER DATED
17.09.2024 OF THIS HON’BLE TRIBUNAL

In compliance to the order dated 17.09.2024, 1, Mayur Dixit,
District Magistrate, Tehri Garhwal, Uttarakhand, do hereby

submit the report based upon the Joint committee’s observations:

1. A joint committee was formed in compliance with the order
dated 17.09.2024, passed by this Hon'ble Tribunal in the
matter of Original Application (O.A. No. 964/2024). This
committee comprised the Divisional Forest Officer,
Narendra Nagar Forest Division, Muni Ki Reti, Tehri
Garhwal, and the Regional Officer, Uttarakhand Pollution
Control Board, Dehradun, under my supervision as the
Nodal Officer. The Tribunal’s order, as stated on the last

hearing, is reproduced below:

v/



3. "In our view, before proceeding further, it is
appropriate to verify the Jacts. Accordingly, we
constitute a Joint Commitiee comprising the District
Magistrate, Tehyi Garhwal;  Divisional Forest
Officer, Tehri Garhwal: and Uttarakhand Pollution
Control Board to obtain a Jactual report. "

4. The District Magistrate, Tehy Garhwal, shall act as
the Nodal Authority for coordinating and ensuring
compliance with this order

. The Committee shall conduct a site visit, gather the
hecessary information, and submit a Jactual report
Within one month,.

6. The maitter is listed Jor further consideration on
24.10.2024.

2. That in compliance with the above order, the joint
committee conducted an inspection on 24.09.2024 at the
premises of Osho Ganga Dham (Janaki Kutia), situated at
Patta No.-52, Brahmapuri, Tehri Garhwal. Present at the
inspection were representatives of QOsho Ganga Dham,
including Nitin Dey, along with Revenue and Forest

Department officials.

3. Lease Details: (i) Lease No.-52, in the name of Swami
Vivekanand Das, covers 0.2089 hectares of forest land in
Brahmapuri, Tehsil Narendranagar, district Tehri Garhwal,
originally sanctioned for a period of 30 years. (ii) The lease
was renewed for another 30 years, starting from 10.06.2001.
After the demise of Swamj Vivekanand Das in 201 I, "Osho

Ganga Dham" has been established and is operating on

v/
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4. Land Area under Lease: The tota] arca sanctioned under

the lease is (0.2089 hectares.

5. Land Possession Status: During the joint measurement of
land by the Revenue and Forest Departments, 0.4146
hectares were found to be under the possession of Osho
Ganga Dham, as against the 0.2089 hectares approved
under the lease. Of this, 0.1566 hectares are built up, and

0.2580 hectares remain as open space.

6. Sewer System: While the premises do not have a sewage
treatment plant, a septic tank has been constructed near the
riverbank. The sewage is not being discharged into the river.
By letter No. UKPCB/ROD/NGT-121/2024-25/2300-1180
dated 15.10.2024, the Regional Officer of the Pollution
Control Board, Dehradun has directed the institution to
obtain consent under Sections 25 and 26 of the Water
(Prevention and Control of Pollution) Act, 1974, and
Section 21 of the Air (Prevention and Control of Pollution)

Act, 198]1.
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7. Use of Forest Wood for Cooking: Currently, forest wood
is not being used for cooking purposes. Instead, domestic
LPG cylinders are being utilised in the kitchen in the
premises. A notice has been issued to the Manager of Osho
Ganga Dham (Janaki Kutiya) by the District Supply Officer,
Tehri Garhwal, through letter No. 743/40-88/Petro/2024-25

dated 16.10.2024.

8. Waste Disposal: The waste generated by the institute is
collected by two waste collectors from Green Himalaya
Sansthan, and both the disposal and collection of user

charges are handled by Green Himalaya Sansthan.

9. Fire Safety: There is no fire-fighting system installed at the
premises. On 15.10.2024, the Fire Officer of Narendra
Nagar, Tehri Garhwal, issued an order (letter No.
FS/NIA/2023) instructing the management to install a fire-

fighting system and apply for the necessary NOC online.

10.Food License: A food license has not yet been obtained.
The Senior Food Safety Officer of Tehri Garhwal issued a
notice to the Manager of Janaki Kutiya (Osho Ganga Dham)

on 16.10.2024 with instructions to comply.

11.1llegal Tree Felling: No evidence of illegal tree felling was

discovered within the premises.

12.Use of Air Conditioning: Air conditioning units are

Y



installed and operational in the premises rooms.

13.Construction within Floodplain Zoning: The inspection
also revealed that a hall, residential cottages, and temporary
tin sheds had been constructed within the premises on Patta
No. 52, located within the 100-year flood frequency zone.

These structures are approximately 63 meters from the

centre of the Ganga River.

In light of the findings and observations from the inspection, this

report is submitted to comply with the directives of this Hon’b]e
Tribunal. Necessary actions will be taken as per legal provisions.

District Magistrate,

Tehri Garhwal, Uttarakhand

DATED: 21.10.2024 .
Filed By

[KAUSHAL GAUTAM]

Additional Advocate General for the State of Uttarakhand /
Respondent 1

Office: A-25, Second floor,

Defence Colony, New Delhi-110024

Mobile No. 9811101934

Email- officeofkaushalgautam@gmail.com
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121/2024-25/2300-1180 dated
15.10.2024 from the Regional Officer,
Pollution Control Board, Dehradun,
directing consent under Sections 25
and 26 of the Water Act, 1974, and
Section 21 of the Air Act, 1981,

2 Notice vide Letter No. 743/40-
88/Petro/2024-25 issued by District
Supply Officer, Tehri Garhwal, to the

12

Manager of Osho Ganga Dham (Janaki
Kutiya) regarding use of domestic
LPG cylinders for cooking, dated
16.10.2024




Receipt from Green
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Tapovan, Tehri Garhwal

Order dated 15.10.2024 vide Letter
No. FS/NIA/2023 from Fire Officer,

Narendra Nagar, Tehri Garhwal,

directing installation of a fire-fighting

system and application for NOC
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Notice dated 16.10.2024 issued by
Senior Food Safety Officer, Tehri
Garhwal, to the Manager of Janaki
Kutiya ~ (Osho  Ganga Dham)

regarding compliance for obtaining a

food license.
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